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Title: Issue regarding atrocities on dalits and women.
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HAToTollr ez1gr: fpedl ui¥are @1 o ardl feren smeem Nothing will go on record.
...(Interruptions) €] *
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Jtotoltr arearen: 2t as1 oot orél foren sieen, dfor user & war & [y ¥¢e der oft 2@l ol sorn smeen offerddt Jam ad
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HON. SPEAKER: Do you want it to come on record? Nothing is going on record, please.

...(Interruptions) G€; »

12.16 hours
(At this stage, Shri Kodikunnil Suresh and some other hon. Members came
and stood on the floor near the Table.)
HON. SPEAKER: Nothing is going on record. Do you want it to come on record?

...(Interruptions)a€; =
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12.19 hours
(At this stage, Shri Mallikarjun Kharge, Prof. Saugata Roy and some other
hon. Members left the House.)
AToTOIIRT MEAAGT & 31U dc S8y, JMueh! arT &) okt &
8€| (zrauren)
off#rctl af¥era ol @ : sicrer & wivarE @l W o1 Jot I e et uid il 31 sodiol J9 &t wiitferdic @Y acter ordl e ... (craener)
HON. SPEAKER: Now, you please take your seat.
...(Interruptions)
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HON. SPEAKER: Please take your seat.
...(Interruptions)
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SHRI M. VENKAIAH NAIDU: Madam, there is a saying in English: "You cannot have your cake and eat it too.' They wanted to raise an issue. They
have got every right to raise the issue. They could have given notice to you. The hon. Speaker has not received the notice. That is the end of the
matter. But still they were insisting on it. The hon. Speaker said that she would discuss it after the Question Hour. They did not pay heed to the
advice of the hon. Speaker and came to the well of the House. dsma 3 ar¥ 3, 3er ¥ @i 3, garer aicf & a¥ 3, 2@ o Foakx ot on 3, & fen, snferen Som 3, ot
e,

Madam, I have a request. Can the forum of Parliament be misused by a few people to defame and destabilize a democratically elected Government?
Any incident happening is condemnable. But if you want action to be taken, then for Kalburgi murder, Karnataka Government would be dismissed; for
Dabholkar, Maharashtra Government would be dismissed; for Dadri, UP Government would be dismissed. I am not saying it. But it is their logic.
Then, they make it an issue because there the live telecast is going on and people are watching across the country.

Madam, we have got highest regard for this House and we want the House to function. But, at the same time, it cannot be a one way traffic. They
accuse us; they abuse us; take the name of our Prime Minister; again they want to make a speech and throw blame on the Government; and then,
walk out. This is not acceptable in democracy. They should respect others' rights also. Members come prepared for Question Hour and they are not
allowed to ask their questions. Everyday they try to invent new reasons. All other parties, including their own allies are sitting here. They want the



House to function. They should understand that they should not try to defame a democratically elected Government through the forum of the
Parliament. That is my appeal to you.

HToTollRT 3eALt : <! clorl 3 [ g1 fawer uz apil &1 aal ordl @ &) w1z smu Al eller walf &1 ol awit elisai dfdw; 1 am ready to sit with all of you. amu 321 aase [
sepl el @ feraser wraven &) 1 am ready to discuss it with you. eiféser @1e ara @l 2 &6 wawm! siftrez @l of wdl ARl Sn 381 3) 3P AU b1 Hv Fgoid o 8 [
Jgal &3 acl, A9l widl & cfisal aner do @ Hifory; We will have a meeting on these lines and you please guide me as to how the House should run.

S€| (zmemor)
HON. SPEAKER: Your notice is not there. I will allow you to speak afterwards.

...( Interruptions)



